
HIGH COURT OF JAMMU AND KASHMIR AT SRINAGAR
(Chief Justice,s Secreta riat)

ORDER

No. lsl Datedr l$" c\'.)r lV
ln the interest of administration and based on mutuar representations,

following transfers and postings of the ministerial staff in Subordinate courts of

Jammu Province are made:

1 . srrri Parshotam sharma, sr. Assistant, Addl. special Mobile Magistrate (Munsiff)

court, samba and Shri Gurmesh chander, sr. Assistanucivir crerk, city Judge

Court, Jammu are directed to swap their place of postings.

2. shri sanjeev Kumar, sr. Assistant, sub Judge court, Doda and shri Anchar

Rakwal, sr. Assistant, Additionar speciar Mobire Magistrate court, Kishrwar are

directed to swap their place of postings.

3. Ms. Prem Lata, Nazir/Sr. Asstt. Sub Judge (Spl. Mobile Magistrate), Court,

Udhampur and shri vivek sharma, Nazir/sr, Asstt. Additionar District court (Bank

cases), Jammu are directed to swap their place of postings.

4. Ms. Nida Tabassum, Junior AssistanUCivil Clerk, CJM Court, Kishtwar and Shri

Yasir Butt, Junior AssistanVCivil Cierk, Sub Judge Court, Batote are directed to

swap their place of postings.

NOte: alt tire Presiding Olficers sholl ensure thot tronsferees ore relieved within 10 ddys

lrom the dote of issuance of the Order.

By order. /,

tt,l*a6((^"at
Principal Secretary to

Hon'ble the Chief Justice

oated: f B-oS-2ol]ruo. 156i-l? lpsv-t81
Copy to:-

1) Registrar General, High Court of J&K, Srinagar.
2) Registrar Vigilance, High Court of J&K, Srinagar.

...... for information.
3-8) Principal District & Sessions J udge, Ja mm u/ 5a mba/ Bhade rwa h/Kishtwa r Udhampur/Ramban

for information and necessary action.

9) Additional District Judge (Bank cases), Jammu.
10-12) Sub Judge/CJM, Doda/Kishtwar/Batote.
13) Special Mobile Magistrate (Sub Judge), Udhampur.
14) City Jammu
1s-16) I Special Mobile Magistrate (Munsiff), Samba/Kishtwar.

....... for information and necessary action.
lncharge NIC for uploading in High Court Website.

. Joint Registrar

Pfirn-4,orr\''


